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Copy of order dated 01,02,99 passed in MA b, 151/98
in QA b, 131/97. ' | |

GLIGALHAR VERMA VS, UNION OF LRDIA & Usd,

- . Yate of order
“( 1,022 . -

Mr. Hemant Snrimalee, Counsel for the applicent,

Mp, Koo, lehar, Counsel for the respondents, -

The OA stead |awaited and nas {joeeq c?;‘fi.mSign'egd
to record, - Therefore, the MA is disposed of as having
become infructuous, '
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